
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, Cd a 

CACJ)TThl3iNciJ KOIc1i 

61\ '73/7 

PA Ri ICU LARTS or THE APPLCANT 

I iIUIl Das Gupta, son of Late Cunendra Nath 

b(iul : 	
rdflan Gi 111 EectiEcalw 	S11 

it 

 

Adarsha PclI, b&i i a pui IRP Road, Post OJfce, Nona1  
'O\4 1c1111  

handm Pukur Disti ict 24 l 	(N) j  7Pin 7001 222 

13ahaji Charan Mishra, son of Late Ram Chandra Mishra,:g&t 

0 'ear 'working as lecimician Cr-I Electncai/ AVi, 	
idiiafl: 

laniktala Main Road, Kolkata 700 054 	
1 C 	fl1Th¼ U' 

hi pu C hndi a Sw dc son ul late Basanta Ku mai Sai dai /aged abou 

working at 05/ Engg, residing at Vi!lag 

ice - Kundarali, Barui.pur, 743b0 L 24 l'aragana.S (5).' / 

4 Suhhendra nath Mitra., son of lateDiptendra Nath Mitra1  aged about 

I$ years, working at Technicial Cr-I H, Elect. (M), 	
j4[ 

0ak5hinpara, post ol 11L - i\ndul Mow 1, P s Sankiail, 	wrah, 7J 1 

02 

5. '\nil Kumar Sarkar, son o Lite Ahhov Charan Sarkar, aged about 59 

\ ears, working as St. ledi. Electrical (Ni), res.g..t .Nibethta 

Nagar RR Road, P.S Titagaib, Post Of lice - Nona Chanpukur, 24 

l'gs (N), 700 122 	 . 

Pmtim Kumar Halder, son of Sri I itendra nath H.alder, age aöi1 57 

Y(1FS, workitig at Ie;ecli-I tiectik al (Ni), residing at 28/4, Sitala ld 

Road, Dakshinpara, l3arasat, 24 Paiaganas (N), 700 124 



.. 	
B 

/ Milan Chandra Das, son of late Diinobandhu D' 

years, working at Dresser Medical, residing at 
	 Inc 

flf111 £r P 
	

rn - Diod Huiboui 24 Paiaganas (S), 743 331 .. ..  

8. bLlbhra G1osh, daughter of late I3ijendra Chandiä 	l 

cihOUt 52 yeais, working at IL/IT FDP Cente Accounts! isidmn't 

JvotiApartñieflt (2 Floor), Flat No. A/3, 236/1, Garfa
,  M. ain R.oad, 

Koikata 70() 075 

9 Aoy Kumar Mitra, son of late Biswa Nath Mitra, 

	

workmg at Tech-Il Elect/ M, residing at 5/3TB, 	et1 Road, 

Kolkata 700 027. 	
a 

(0. Mahadeb Sikdar, son 01 late Mano Ranian 	 nidvt 

years, working at Tech-lI, Elect/Con, residing at 	3çHari Mo,han 

Dutti Road, Durn Dum Canti, Kolkata 700 028 
v7 	: 

II. Md Safique Khah,, son of late Rafiue Khan, aged ät,b5ffS, 

.'citking at. Chowkidar Elect/Con, rsidi.iig at at J/13, ,Rid1way 

.olony, l3drrakpur. Dist 24 Pgs(N), 700 122  

i2,Stinita 5arkr, daughter of lye Lalit Mohan Sardar, aged about 50 

veas, working as Peon Civil Engg., residing at Qt.No: 5/C, 

1 ollygun.j Metro Railway Complex., Koikata 700 040.  

13. Anupam Das, son of late And Ku mar Das, aged about 58 years, 

working as St. Tech Elec(M), residing at Sriniketan Apartment 372, 

Ram Krishna UalIy Sonarpu.u, 24 PciI;tgns (5), 700 1.Q 

1 Shamhhu Das, son of. late Bhagaban Das, aged about 57 Vea)s, 

working at HelpetElec (M), residing at Village Bar Mangrajr1 Post 

Office - Hatgacha, P.S. - Uluheria, Howrah 	 - 



5o) 

- 

15 Biswaflal1 BbattaCharYYa, son of t rinkori 
BhattaCha1YNaGa 

about 56 years1 working at Helper Elec/M, residing at 59/8, Nakar 
	: 

l'ara Lane, kasundia, Howiab 1 

h 	unhl Mallick, son  of Late Gui upada MaUick, aged ahoUt511 

woikmg as Telech I Elet/M, residing at Village + Post Qfice 

Alc11W; 
Distnct Nadia, Chakdah 741 245 

( U () 

l i7.Gouta11 Kunia Das, son of lteUreS Chandra Das, a 
	- geia.'" 

ai woiking at Tech-I Elect/M,
Vk' 

	ieciding at 2/45, AadY1fld - 

Nagcu 
Post Otf-e - Agarpala1 24 PGS(N), 70rn09 

1$. Raj Kapoor urmi; son of L. N. Kurnhi, aged aged à 
	Y bo 2: 

ROa.d .  
woiking at tGech-1 Elect/Mi residing 

	M G  

KarunafllOYee, Toliygufli Kolkata 700 082 
u 

IY Biswa)it Dey, on of late Bimal Chandia De, aged 

workmg.a1hIl1 	
Elect/M, residing at 29/A, New 

Subhayafl Park - 

Road, Kolkata 700 061 

20. Krishna Pada Pal, son ot late Ganga Ram 
	

, Pal, aged abOut 54 yearS 

Duni Noapara Metro Railway Qtr. complex, 
residing at 56/C, Duni  

Kol ka ta 700 090 

21 	omenath Ghosal, son of late 	
l Ghosal, aged about Patick la 	

0 years, 

.vorking at tech-I, Skis residing at Village and Post Office Uttar 

Ihapordall, P. 	
Damjui, Disuict - Howrah, 711 405 S.  

22. Hare Krishna Jana, son of late Bhanu Jana, aged abou 

worked as Ex-KhaIaSi Civil Engg. Residing at C/11/3B, 
Tollygufli 

Metro Railway Qtr. Complex Kolkata 700 040 

-P.----  -- 



i .•t•  

ed1flg at',l20. 

(1 

2iwanath Gum son of late Bhahotosl Gum aged about 
631 

oiked as E JL/E1e t/M1 tesiding at 4/A C Saikai Road, 

1akshineSwar, IKolkata 700 07.6 

24 \hih Kurnar Chalteflee, son of late Kasbi Nath ChalterJeg 

about 58 years, working at ExNeiper Etect(RS), residina222' 

ROaLI, Post office t PS. - Joynagar Mojipur, 24 PGS(S), 743
1337 

')5.Rabindra.lal ChairabortY, son of 

d as Ex-WorkS about 73 yearS, worke  

Nandan Kann, Post Office - Dakuni, Hooghly 
1' 

26:RameSh Chandra, son of late Mabir Chandra , 

voiked as 1x Stn Poite Tiatfic, tes 	
dh iding at 25/1 1 a0th 

Chowdhurv Road, Kolkata 700015 
I 

27 l3adal Chandia Ghosh, son of late Mahendia Nath phsh,aged 

ahut 61 ears, worked as Ex.Sn, Porter 

ulianhag, Post Office - Nta, Dicnd HUrbOUr Road, DisI 24 

PGS(S); 743368 ( 
k. . 

2. Manik Chandra Biswas, son of iate Dehn Chandra BisL'as, aged 

g t Jaiikha1 
ye 	ter Traffic, residi as,hou 1 61 	worke  

P.S. - Mograhat Post Office - South Mohonpur, Dis 24 PGS 

lapan Kumar Pandit, son of late Sukchand Pandit, age about 39 

yeais, worked as x-S1n, Profr Tiffic, raiding at V111ae Dkhm 

1)eulpoia BaikunthapUr MidnaPur (E), 721 442 

I )ood Nath Ram, son o late Budho Ram, aged ahout 63 vear 

worked as hx-Iech-I Iilectncal (IOI-I), 
rsding at Villae and Post 

Office Dhewen, Chazipur, Uttar Pradesh, Pin 233 302 

I 

I 
'JfL 
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31 .'-,urendra Piasad Modi, son Ot laW prayag 

lil 
years, worked as Srijan Pally, South Noldanga, Band 	.Q9gY - 

21 2 
, d166UQ\' 	, 

11. ik n Chandi a Mondal, son Adhii Chandra Mondlta*abDut 56 

ai c, esiding as Village lagal ampul, Post Offic loa il d 	P. S 
-10J r 	

-

j. 

Llubeiia, Ho iah 711303 

33.Onan K-uinar Biswas, son oa late Dwijahar l3i
s*,Sag 	iiu62- 

I. 
 

\ ai woi Red as IeLh ElcLt/ M, 	siding at Vil1ag Badk11a!  'B 

Colony, l'ost Office- Badkulla, Nadia 741121 

0 

34 I laiendia Mahalo, son of Bikau Mahalo, aged 

worked Helper Elect/ M, residing at Village Basantpur .Jhitkkin. 

Post Off1L - Dholi, P.S. -  Sakiu, Muzatfaipul, Bihar 843105 

4..;. 

35. .Abdul Kashern, son of late i\llaudclin Ahnied, aged about 65 vars?  

\\OI  Red as Ex-Al t Khalasi Stoi

Office 	

es, iesiding at Village Bhipaia, Post 

- Gola Daii Bagan P 	Baiasat, 24 PGS(N)I Pin 743423 

10. Md. Mafazzal Haque son of W. I nius aged about 65 years, worked 

s 1 x 1 cdi II 1 leLt/M, iesiding at Village Golabaii, Post Office - 

;nlabart, P.S. Barasat, 24 Paagafls (North), Pin 743423 

fhe Union of India, ihiough the General Manager, Metro Railway,  
- 	- 

Metio Bhawan Kolkata 700 071 

- 
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	The Chief Personnel Officer, Metro Railway, Metro Bawan, Kolkati, 

700071 I 	 .• 

.. 
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r halegi0g 

No. O.A. 	I008I2017 Date of order:' 

M.A. 3501.0017112017 
981cafr 

Present 	Hon'ble Mr. A.K. patnaik, Judicial Member 	k.." b1tiQ 	
A 

irq for'the 

For the Applicant 	
Mr. A. ChakrabOrtY, Counsel 

For the Respondents 	
Ms M. BhattaCharYYa, Counsel

' 
) pa.ssa 	LJi: 

fl 	
fu:ser.vce 

0 R 0 E R (0j 	
... 

the4.date,Of 

A.K. Patnaik Judicial Membe 	
, . 	o 

Heard Mr. A. ChakrabOrtY, Ld Counsel for the applicant and 

Counsel for the official respondents BhattacharyYa, Ld 	
, 	htghin 

UL..SAU1 '.ç1 

This OA has been filed by Tarun Das Gupta and 35 ors chällëñfl 

inaction on the part of the respondent authorities ifl 
not regularizing their 

uiSel i 	or the, 

services although they got temporary status in the year 1981 after ' 	n th.MetEo,.: . 

This O.A. has been filed praying for the 
completion of one year's service.  

following reIief 'eaularizdJhei 

"(a) An orde 11 r do issue directing the respondents to. pass asörder 
is  

to the effect that the applicants will be entitled to countul!er,'1IQ 
ej 

 
from the date of attainment of temporary . status till the date of 
regulaization and 50% casual service for the purpose of grant of' 

pensifl and pensionarY benefits. 
Cost:an incidentals 	 . 	tcUat. the  

Such further order/OrderS and/or direction/directions as your 

ordships, deem fit and proper. 	 cessedt:.a. spCf(.. 

teave may be granted to add the other applicants fté igirt 
Application jointly under Rule 4 (5) (a) of the CAT ProcedcèJl 5  

1987. 	
?-- 

The facts in a nut shell as per Mr. ChakrabOrty, Ld CouflSl for the 

applicant are that the applicants are at present working in the Metro 

Railways. They got temporary status in the year 1981. AlthoUgh 'they 

received temporary status but till date they have not been regularized. The 

applicants preferred a representation for absorption on 21.11 .2016, which is 

still pending consideration. 

4. 	
Mr. ChakrabOrty, Ld. Counsel for the applicants submitted that the 

grievance of the applicant would be more or less addressed if a specific 

2. 



Q 	
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'6E' :,•; 

order is passed by directing the concerned authority i.e. respondent;No
2  

t t  concerned) 

to dispose of the representation dated 21.1

Ah  
1.2016 within a specifime 

..• 	• 

frame. 

5. 	
Therefore, I dispose of this O.A. by directing the respondefltNos. has:aeacY.. 

2 that, if any, such representaUofl as claimed by the applicant haee' 
1he apptcant 

preferred on 21.11.2016 and the same is still pending consideratiOPth0fl.1  

the same may be considered and disposed of within a period of foUêek A 's.rdisp05O 

from the date of receiptof ts order. 

'Though I have not enteed into the merits of the case still then I 
6.

hope and trust that after such consideration if the applicants grieVaflóeis 
	A 

c 2 byspecd 

found to be genuine then expeditiouS steps may be taken by the concer 	.. 
ry cpct.r tr 

respondent No 2 from the date of such consideration to extend those' iI 

benefits •to the applicant. HOwever, if, in the meantime . the said 

representation stated to have been preferred on. 21.11.2016 haslreadY 

been disposed of then the result thereof be communicated49 	 . 
-.'1mber 

within a period of 2 weeks from the date of receipt of a copy of hioi1er.-. 

7 	With the aforesaid observation and direction, the O.A is dioed 

of, 	
. 

8. 	As prayed fo,r by Mr. ChakrabortY, Ld. Counsel a copy ofthi'bde 

along with paper book be transmitted to the respondent No. 2 by speed. - 

post for which M. Chakraborty undertakes to deposit necessary Stin1he 

Registry by the next week 

',}; ..... 

(A.K. Pattnaik) 
Judicia! Member - 

;nJetNO2'  
h 


